THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:30 PM
[ For Tuesday,18th February 2025]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/7450/2018 BIDYA DEVI SINGH MR. S KALITA MR. S SARMA (R-11)
Versus MR. S SAHU MR. U DAS (R-8, R-9)
THE STATE OF ASSAM AND 10 ORS MS. P DAS MR. S SAIKIA
MR. A C KALITA MR. S BORA (SC, GMC, (R-
4))
MS S BORO (R-8, R-9, R-
11)
MS. S KHOUND (SC, GMDA,
(R-3))

MS. D D BARMAN (GA,
ASSAM, (R-1,2,5 and 6))

2  WP(C)/5375/2021 TRAILOKYA DEKA AND 28 ORS DR. B AHMED GA, ASSAM
Versus MR. N HAQUE
THE STATE OF ASSAM AND 9 ORS MR. M RAHMAN
3 WP(C)/744/2023 KALINATH SARMA AND 6 ORS MR. R SARMA GA, ASSAM
Versus MR R PATAR MR. A K RAY (R-6)
NORTH EASTERN DEVELOPMENT MR. P M KALITA MR. | GOGOI (R-6)
FINANCE CORPORATION LTD (NEDFI) MRS. G M D BAISHYA MISS T DAS (R-6)
AND 10 ORS SC, NEDFI
4  Cont.Cas(C)/451/2024 RUHIT CHABUKDHARA MR S BORTHAKUR
Versus MR. D GOGOI
MAMATA HOJAI
5 WP(C)/3693/2024 NANTU BISWAS MR F U BARBHUIYA SC, P AND R.D.
Versus MS S DAS SC,PHE

THE STATE OF ASSAM AND 5 ORS

1) MR. R GOSWAMI 20-01-2025 To  20-02-2025
2) MR. B K DAS 05-02-2025 To  28-02-2025
3) MS. P DAS 05-02-2025 To  28-02-2025
4) MR. R P SINGH 29-01-2025 To  18-02-2025
5) MS. B M CHHETRI 04-02-2025 To  28-02-2025
6) MR. B NATH 11-02-2025 To  28-02-2025
7) MR. R K BHATRA 10-02-2025 To  10-03-2025
8) MR. R GOSWAMI 04-02-2025 To  28-02-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010223512018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010161392021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010014192023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010168502024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010144702024

MR. B K BHAGAWATI
MR. R SARMAH

MR K AGARWAL

MR. K AGARWAL

MR. D KJAIN

MR. R HUSSAIN

MS. B BHUYAN

MS. N M DEKA

MR. J | BORBHUIYA

MR. M R SODIAL

MS. R S SADIAL

MR. T DEURI

MR. D C C PHUKAN

MR. M U MAHMUD
MRS M D CHOWDHURY
MS. D GHOSH

MR. S P ROY

MR. S D PURKAYASTHA

10-02-2025
07-02-2025
10-02-2025
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11-02-2025
14-02-2025
12-02-2025
17-02-2025
17-02-2025
17-02-2025
17-02-2025
17-02-2025
17-02-2025
17-02-2025
18-02-2025
19-02-2025
25-02-2025

To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To

28-02-2025
20-02-2025
04-03-2025
04-03-2025
20-02-2025
20-02-2025
19-02-2025
04-04-2025
21-02-2025
21-02-2025
21-02-2025
18-02-2025
07-03-2025
21-02-2025
21-02-2025
20-02-2025
19-02-2025
27-02-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:30 PM
[ For Tuesday,18th February 2025]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1  WP(C)/4301/2018 ON THE DEATH OF ANUP KR. DAS HIS DR G ] SHARMA SC, NF RLY
LEGAL HEIR 1.1 SUKLA DAS (WIFE) DR G ] SHARMA
Versus MR M CHANDA
THE UNION OF INDIA AND 5 ORS MR M CHANDA
MR S CHOUDHURY
MR S NATH
MR S NATH
2 WP(C)/2969/2023 ANURAG SARMA MS. G BORAH SC, APSC
Versus MS RIMA DAS SC, TRANSPORT
THE STATE OF ASSAM AND 4 ORS
3 WP(C)/5027/2024 AMPHU ENGTIPI MR. K N CHOUDHURY GA, ASSAM
Versus MR. D | DAS SC, NHAI
THE STATE OF ASSAM AND 11 ORS. MS N MAHANTA MR G JALAN (R-10)
N GAUTAM S FAZIL(R-10)
SC, NHIDC
SC,KAAC
SC, REVENUE

LEAVE NOTE OF ADVOCATES FOR 18/02/2025

1) MR. R GOSWAMI 20-01-2025 To  20-02-2025
2) MR. B K DAS 05-02-2025 To  28-02-2025
3) MS. P DAS 05-02-2025 To  28-02-2025
4) MR. R P SINGH 29-01-2025 To  18-02-2025
5) MS. B M CHHETRI 04-02-2025 To  28-02-2025
6) MR. B NATH 11-02-2025 To  28-02-2025
7) MR. R K BHATRA 10-02-2025 To  10-03-2025
8) MR. R GOSWAMI 04-02-2025 To  28-02-2025
9) MR. B K BHAGAWATI 10-02-2025 To  28-02-2025
10) MR. R SARMAH 07-02-2025 To  20-02-2025
11) MR K AGARWAL 10-02-2025 To  04-03-2025
12) MR. K AGARWAL 10-02-2025 To  04-03-2025
13) MR. D KJAIN 12-02-2025 To  20-02-2025
14) MR. R HUSSAIN 11-02-2025 To  20-02-2025
15) MS. B BHUYAN 14-02-2025 To  19-02-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010139042018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010111962023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010202972024

MS. N M DEKA

MR. ) | BORBHUIYA
MR. M R SODIAL

MS. R S SADIAL

MR. T DEURI

MR. D C C PHUKAN
MR. M U MAHMUD
MRS M D CHOWDHURY
MS. D GHOSH

MR. S P ROY

MR. S D PURKAYASTHA
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To
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04-04-2025
21-02-2025
21-02-2025
21-02-2025
18-02-2025
07-03-2025
21-02-2025
21-02-2025
20-02-2025
19-02-2025
27-02-2025
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